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Sappression of Immoral Traftlc in 
Women and Girls Act, 1956 

r Sardar Iqbal Singh: 
Shri Ram Krishaa Gupta: 

'722. ~ Shri A. M. Tariq: l Shri D. C. Sharma: 
Shri Paagarka,r: 

Will the Minister of Home Affairs 
be pleased to refer to the reply given 
to Starred Question No. 602 on the 
3rd March, 1960 and state: 

(a) whether Government have since 
considered the suggestions for making 
more effective the working of the 
Suppression of Immoral Traffic in 
Wome.n and Girls Act, 1956; and 

(b) if so, with what results? 
The Deputy Minister of Home 

Affairs (Shrlmatl Alva): (a) and (b). 
The suggestions are still under con-
sideration in consultation with State 
Governments. 
Archaeological MIIliCUlDS, Konarak aad 

RatDagiri 

'723 J Shri Chintamonl Paalgrahi: 
. l Shri B. C. MulUck: 

Will the Minister of SclentJ1lc Re-
search and Cultural Affairs be pleased 
to state: 

(a) what progress has been made 
50 far in the construction work of the 
Arch;rological Museums at Konarak 
a"d Ratnagiri; and 

(b) whether estimates for both 
these Museums have been worked out 
by now? 

The Depaty Minister of Scientific 
Re3earch aad Cultural Affairs CDr. 
1\1. M. Da5): (a) and (b). Konarak 
Museum: -Estimates have been pre-
pared. and are under examination. 

Ratnallir, Museum: -The estimates 
are lInd~r preparation. 

Violation of IIldiaa Air-Space 

r 8hrl Vldya Charm Shakla: I Sbrl D. C. 8hanna: 
Sbrl Nardeo Saatak: 
Shri Ram ~ G.pta: 
8bri RaghanaOl SiDgh: 

I 8mi Paagarkar: 
I Sbrl Sapakar: 

I Shri Kallka SlD&"h: 
'7M. ~ Shrimati Mallda Ahmetl: 

I Shrl Narayaaanku~ty 
I Menon: I Shrl Blbhutl MIshra: 

Dr. Ram Subb.q Singh: 
Shri Assar: 

I ShriHem Raj: l Sl>ri Hem Barua: 
Dr. K. B. Menon: 

Will the Minister of Defence be· 
pleased to state: 

(a) the number of aircrafts which 
violated the Indian air-space on India-
Pakistan and India-China borders 
during the last four months; and 

(b) the action taken in the matter! 
The Minister of Defenee (Sm 

Kri9haa Menon): (a) There have been 
III violations of Indian air space. Of" 
these one concerns the cease-fire line 
in Kashmir and the others in areas 
bordering the People's Republic of-
China. 

(b) The violation of the cease-fire 
line has been taken up by the Anay 
authorities with the United Nations 
Organisation Group in Jammu and 
Kashmir. In regard to the rest, a 
protest has been sent to the Govern-
ment of China. 

Compulsory Retirement of Oflicen 

'725. Shrl Barish Chandra Mathur: 
Will the Minister of Home Affairs be· 
pleas~d to state: 

(a) how many Officers (including 
officer< belonging to All India Ser-
dces) have been compulsorily retired' 
on grounds of inefficiency during this; 
year; 

(b) how many out of them have' 
been re ired as a punishment; and 

(c) what procedure has been adopt-
ed in this matter? 

The MinIster Of State In the MInis-
try of Home Affairs (Smi Datar): (a) 
Information is not available. 

(b) Punishment is implied in every· 
case of compulsory re:irement on' 
grounds of inefficiency. 

(C) The procedure Is laid down in, 
the Classification, Control & Appea1' 




